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Admn-22/3/2022-ADMN-CIC

DRI
Cen_tral Information Commission
qerETZET/Baba Gangnath Marg

gf-Rel/Munirka, 75i<sl/ New Delhi - 110067

Date: 11.06.2025

Office Order
Shri Pemba Tshering Bhutia, Additional Secretary,

CIC is hereby designated as Appellate Authority for the
Commission in respect of CPGRAMS in place of Shri Rahul
Rastogi, Joint Secretary(Admn & Law).

2. This issues with the approval of Competent Authority.
Digitally signed by
Sonia Maheshwari
Date: 11-06-2025
(Soniad:Maheshwari)
Deputy Secretary (Admn)
Copy to:
1. Sr. PPS to CIC
2. PPS to ICs.
3. PPS to Secretary, CIC
4. PS to Additional Secretary, CIC
5. PPS to JS (Admn & Law)/ PS to JS (P&B)/ Consultant
(Registrar).

6. PS to Director(MR)
7. All Deputy Secretaries/Dy. Registrars/Designated officers.

RTI Cell/CR-I/CR-1l/Dak Section/Library/Legal Cell/Record
Room/Cash Section.

. MR Section, CIC to upload on the Commission website.
10.

Concerned task holder/Guard File/Service Book.
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Digitally signed by
Sonia Maheshwari
Date: 11-06-2025
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